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Assessee by Shri Nikhil Pathak — AR
Revenue by Shri Prakash L Pathade — CIT(DR)

Date of hearing 12/12/2024
Date of pronouncement | 16/12/2024

et/ ORDER

PER DR. DIPAK P. RIPOTE, AM:

This is an appeal filed by the assessee against the order of the
Assessing Officer passed under section 143(3) r.w.s 144C(13) of

the Act, for Assessment Year 2020-21 dated 23.07.2024.
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Submission of 1d.AR :

2. The Assessee filed letter dated 10.12.2024 as under :

2.1 Hence, ld.Authorised Representative(ld.AR) requested to

allow assessee to withdraw present appeal.

Submission of 1d.DR :

3. On the other hand, the 1d.Departmental

Representative(ld.DR) of the Revenue did not object to the
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contention of the assessee and has no objection if the appeal of the

assessee 1s dismissed as withdrawn.

4.  Inview of the above, we permit to withdraw the appeal of the
assessee. Accordingly, grounds of appeal raised by the assessee

are dismissed as withdrawn.

5. In the result, appeal of the assessee is dismissed as
withdrawn.

Order pronounced in the open Court on 16™ December, 2024.
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(VINAY BHAMORE) (DR. DIPAK P. RIPOTE)
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